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I wish to assure the Hon’ble Mem-
bers of the House that we will spare
no effort in supporting the State Go-
vernments to meet the gituation effe-
clively

SHCRT DURATION DISCUSSION

Serious situation in Assam in view

of recent e‘hnic clashes and messa-

ere of refugees in Barpeta district—
Contd.
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THE  VICE-CHAIRMAN (SHRI
SATISH AGARWAL); Shri S. Vidu-
thalaj Virumbi. Absent. Shri G.
Swaminathan. Absent. Shri Satya
Prakash Malaviya, Absent. Shri V.
Narayanasamy. Absent. Shri Suresh
Pachouri. Absent. Shri Bhadreswar
Gohain. Absent. Now I call upon the
Mjnister to reply. Mr. Rajesh Pilot.

Ustig Woadibés oot i il

/J”’jv

THE MINISTER OF STATE IN THE
MINISTRY OF HOME AFFAIRS
(SHRI RAJESH PILOT): Mr. Vice-
Chairman, Sir I share the anguish
of the House with a very heavy hea-

fu“}’#d. 4 et ,"/

[ RAJIYA SABHA ]
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‘We had an accord.

Discussion 360
I mentioned this in ths other
Fiouse also. I think any Member
who is in my position will have the
same feeling and it is very difficult
to express one’s feelings and to reply
to a debate of  this nature becausc
such a itragedy has taken place there.
It is a fact that we have been mo-
nitoring the situation in the North-
East, especially in Assam. Ag my col
league, Janeshwarji was saying here
we in the  Government have been
trying to go as  closer to thejr cul-
ture. as closer to their feelings in
many ways, to understand them to
bring them as closer to the majn-
stream ag possible.

Sig T still remember what the late
Pandit Jawaharlal Nehru had said
when he was speaking at Dimapur in
one of the public meetings. Some
of the Congress members approach-
ed him and said, “We can build a
party here.” It was Nagaland Peo-
ple’s Party (NPP) initially. He said,
“Building Congress Party is not
important. Building goodwill among
the pcople here and bringing them
into the mainstream are more im.
portant.” That wag the message he
[gave to the party  people there.

1 assure you Sir, that we have becn
following that line. If you recollect,
there was an agitation in Assam.
I was a Member of Parliament at
that time and the late Rajiv Gandhi
was the Prime Minister. We had
held a djscussion with the AGP and
the AASU leaders and we talked to
them. We said “Let us git together
and see what could be best for As
sam and whas could be best forour
brothers and sisters in these far-
fiung areas. Let us chalk it out and
see how we can work fogether.”
We had a duly
elected Government of the Congress
Party. And the Chicf Minjster re-

i

gigned. We want in for electjons kno-
wing very well that the Congress
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would lose. We knew that we would
lose our Government. Bu; we want-
ed peace in Assam. Sjmilarly, in
Mizoram there was an elecied Gov-
ernmentg of the Congress, The Chief
Minister resigned. We went in for
an Accord with the late Laldengaji
and tried {o bring peace there., With
this kind of an approach we have
been working. It is g fact that when
we thought about thjs Accord the
feeling was that the Bodo pro.b'lem
wag there for the last 10 orl2 years,
I 5lill remember thai thig problem
was being discussed from the mid.
19805 onwards by the late Rajiv Gan-
dhi at that time. Then the subsequ-
ent Governments of Shri V. P.
Singh and Shri Chandra Shekhar
were having continuoug dialogues
with them as to how to bring them
cloger. I do agree with the feeling
of the hon. Members that no accord
is perfect. The accord is an instru-
ment s a channe]l to reach nearcr
{5 the solution. 1 am not saying that
the whole solution lieg with the Ac-
cord. It is the  spirit behind the
Accord which i more important.
With that spirit in mind, I and the
officials of the State Government ot
Assam discussed iy for nearly one
week, After that we signed this
Accord with that spirit so that they
could retain their culture they could
develop themselves and they could
develop that area. Let me assure the
House that the Accord was well recei-
v2d by the commen man I attended
the rally after the Accord in 1993. 1
have been in politics for the last 15
years. We have arranged transport
and other resources for big public
meetings. The Bodo people and the
non-Bodo people were there. Near
ly 10 lakh people were there. 1
could not believe it. All of them
1adjes, gentg and chjldren were com-
ing there with great hopes. A lot
of people surrendered that day. We
started jt in that spirit. THere I ag-
rec with my colleagues Who have
pointed out that that they started
w.th good speed. We held discuss-

ions with them abcut the boundary.
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There was some difference of opi=-
njon. The Chief Minis.er, after dis-
cussing it with all the political par-
ties, which I was given to under-
stand, decided abou; 2570 villages
They were asking for 3085 villages.
On my own, I called the Bodo peo-
plc and talked to them. I said, “In
case you don’t gain the confidence of
the non-Bodo people, you would not
succeed in this effort of the aim with
which this Bodo Council has been
formed.’” That is why five of six
non-Bodos were nominated. We
kept the nominating authority with
the State Government and the Gov-
ernor so that the non-Bodos could be
parg and parcel of the Council. That
was the intentjon behind it. Sir; a
lot of people from Bihar, Rajasthan
West Bengal and northern parts of
the country have come and settledin
that area. They are there for hun~
dred of years. They live like broth-
ers and sisters. They speak the same
language. They live in  the same
style.  They celebrate most of the
festivals together. That sort tf cul-
ture has developed. We want to re-
tain that with the same strength and
the same fibre of common approach
to all of them. There wan some im-
provement. We had an open mind for
that., They asked for some more vil=
lages. Some 20 days back the hon,
Chief Minister and the whole Councit
had come. I talked to tht Environ.
meny Minister. I said “There is a to-
tal tribal belt. With your forest restric-
tion, can we still give them some
areas so thar they have the satisfac-
tion that they have the Bodo land
and the Bodo Council?” It was in
the process, Unfortunately, this  in-
cident took place. Sir, between 19th
and 21st the Bodos attacked that
area. The camp  was set up at Bas-
barl  which is 30 to 35 kilometres
away from the Bhutan border. I re-
cejved the information on the 24th
rmorning. On tha; day, T was gomng
to Kashmir. Bur the Prime Minister
said, “No, tnis incident requires your
immediate aitention.” So  I. flew to
Guwabhati with iy colleagnes, Shri
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[Shri Rajesh Pilot}

Tarun Gogoj and Shri P. M, Sayeed
and some Memberg of Parliament.
We reached the spot and talked to
the people. We talked to the State
Government. 1 have accepted in the
other House that there was no co-
ordination among the functionaries
of the State Administration and the
intelligence agencies, There was a
shortage of police force ip that camp.
I have also accepted it. I ttld it to the
Chief Minister. I said, “Knowing
that so many people were there,
your force should have been adecuate
on the camp; knowing fully well
thay there could be ap attack on the
Bodos in that sector, knowing that
the attack could be intensified any
moment, you should have taken pre-
cautions.” But, 1 personally fee]
that they mus¢ have thought that so
many people were there in the camp
and, S0, there was no question of a
further attack on them. Now_ ac-
cording to the information which has
been gjven by the bon. Chief Minis-
ter, some of these pcople intruded
from the Bhutan side and attacked
these camps; 35 people died and 71
people were injured. The hon. Chijef
Minjster and his colleagues were
there in that area. When I asked
the D,G.‘ “Did you have the infor-
mation that this attack could be in-
tensified by them?”, he had no ans-
wer. Then I asked the Intelligence
Bureau people, “Did you have the
information? Did you share the in-
formatjon with the Adminjstration?”’
T must accept that there wasa slack-
ness on their part. None of them
could answer my question, The hon.
Chief Minister and my Minister col-
leagues were sitting there. Immedi-
. ately I pointed out that since the last
six months, I have been trying toim-
prove the system of sharing informa-
tion with the Administration. Any
party can run a State Government;
any party can be in power, Butitis
the Government which has to pro-
tect the nation from such activities.

{ RAIYA SABHA }
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We decided thay on every Monday,
the 1.B. officers must brief the State
Admijnistration about their informa-
tion. They should share it with them.
There is no point in the I.B. send-
ing their jnformatjon to Delhi and
then the same information being
sent from Delhi to Guwhati through
a different channel. We have decid-
ed that once in a week the District
Administration must be briefed;
once in 15 days at the level of the
Commissioner, the Chief Secretary
and the D.G. the senior most I B.
officers must share the avaijlable in:
formation, 1 am not saying thatall
the agencjes are so perfect that they
can predicy whatever is gojng to hap-
pen. But whatever information they
have whatever apprehensions they
have they must share them with
the State Administration so that the
State Adminjstraion so that the Stae
Administration and effiyiently con-
trol the situation and it can be pre-
cautjonary measures.

THE VICE-ChAIRMAN (SHR1
SATISH AGARWAL): I understand
that there is a computerised system
in all the distriets.

SIIRI RAJESH PILOT: I am com-
ing to that. We started it, We de-
cided that we should have control
rooms in all the districts. Twenty-
four are functining now, My prob-
lem is_though some of the State Go-
vernments do confirm to it in prac-
tice, they do not move with speed.
Realising the importance, because
we have seen jn Bihar and other
States where the Intelligence Agency
would never inform a District Col-
lector; some precautionary measures
were taken. This necessity was fe't
more sp in the North-East, because
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of the conditions prevajling there.
We felt thag till such time ithat all
the seven States did not share the

informatjon with one another, they
would not be very well-equipped to
take preventive measures, To enable
this, a scheme has been started at
Shillong whereby Assam, Arunachal
Pradesh Meghalaya Tripura; Naga-
land, Sikkim and Mjzoram can get
the informatjon everyday from Shil-
long. There js also a computerised
fcedback to each State. There are
hotlines avajlable to the Chief Min.
isters and the D.G.s from the Shil-
leng Control Room so that any hap-
penings in Mizoram can be made
known to the Assam Chief Minister;
likewise any  happenings in Assam
can bz made known to the Arunachal
Pradesh Chief Minister. Supposing an
insurgent group is moving from Mi-
zoram to Assam _ the Assam Chief
Minjster should get the information
carlier so thag he can take precau-
tionary measures. This system has
just started. It has to pick up. It
has no;, been stabilised to such a
r2e that it is totally in control =all
over. We selected Shillong deg
because communication was much be-
ter from  Shillong than  from
other places. It is working. A
.G .-rank officer has been notified
t»  co-ordinate with all the seven

Stateg and share the I.B. informa-
tion and other things. Now; when
thiz particular inciden; took place,

after discussing with the State Gov-
ernment officials, I went to the
camp with my colleagues and the
hon. Chief Minister was there. It
is a fact that the camp people did
tell us that the police force was very;
very inadequate. They did tell us
that those people fired from such and
such area but there was no police
force available to go and counter
that. The hon. Chief Minister assu-
red me tha; he would take action
agains; those people Who did notact
on such information and who were
responsible for not having adequate
force available there. He asked for
the deployment of the army. Imme-
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diately, 1 talked to the hon. Prime
Minister, who also holds the Defence
portf.olio_ and Shrj Mallikarjun. And
the army was deployed immediately
ay whatever points he asked for. To-
day mormung we got a communica-
tion from him. He wanted the army

ts be deployed in seven  districts
more . That has been taken up
with the  Deflence Ministry.

We are trying to give as muich force
as is available. Basically, 1 have
been insisting on the State Govern-
ment that they should equip their
own force. Foyr Assam we gave spe-
¢ia] money for modernjsation of their
police force. We gave them special
things so that they can tirain thejr
people accordingly. The para-mili-
tary forces should only be a fire-
fighting force. When there ig a prob-
lem, they should go there help them
and come back. Bug this attitude of
the State Governments tp get the
para-military forces and statjon them
there or two or three years i not
a very healthy sign. That ig why we
are bringing in accountability; when-
ever you need the para military for-
ces you give us a mission you give
us a job; the para-military foreces
will do it and come back.

Now, Sir, for the North-Bag; we
have opened a Zonal Centre at Gu-
wahatj becauge sjnce the force is go-
ing from the North and the North-
Fast j; takes a lot of time you have
to airlift iy and it is also very costly
and time-consuming. We have made
Guwahati as the Zonal Centre so
that all the reserve forces, all the
para-military forces are available at
Guwahati and they can be diverted
any time to the States. Now, if they
wanted 15 Companies of the Central
Reserve Policé Force, I have only
five available there as reserve.Iim-
mediately ~ordered that those five
must move and that we should sup-
plement the remaining ten from
Bihar or West Bengal.

I would; at the moment; tchare
this jnformation with the Houge that
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[Shri Rajesh Pilot]

we are eqgually concerned. I fully
share what Mr. Dutta and the other
celleagues’ have said that the North-
East is a sensitive area and that in-
surgency has been a very old prob-
lem in that area. But, Sir, there
have been improvements. Unfortu-
nately, one incident takes us six
rmonths back in our efforts. There
has been improvement in the insur-
gency control. We have been having
the same approach in Nagaland and
in Mizoram too. As my young friend
David Ledger, hag said, we have an
open approach Policy. We want to
talk to any organisatjon whijch can
help us in bringing normaley. We
want the gun culture to go from the
country. But, with the same ap-
proach, we cannogg allow the gun cul-
ture to remain there with our soft-
ness. We have got to go very hard
on insurgency, but with the same
approach. of an open heart to havea
discussion and bring normalcy What
Mr. David has hinted, Sir we have
said to some orgamsaiions that first
they mus¢ stop their gun culture.
You cannot talk to a person who is
firing everyday at the citizens and
then you tell them tha; you are rea-
dy to talk to them. You have got
- to tell him *“You shut your gunand
tell us that you are ready to come
to the mainstream.” Then only the
Government can consider that dis-
cussion because you have to restore
the confidence of the people prob-
‘lems which are faced in those areas
are numerous. You all come from
the Norts-East. Sir  economigally;
we have taken a log of steps to bring
this area into the mainstream. The
main problem is that these are far-
flung areas. In that House; some-
‘body Had mentioned that emotional-
ly they must be atttched with us,
Sir we have =~ the decisions
to 'conmect most of these places with
wuir links, ' I am also happy that Shri
Jaffer Sharifji has introdirced the
Shatabdi Exp. now between Guwahati
and Delhi. Some more rail connec-
tions are going to be decided so that

~ [RAIYA SABHA ]
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this area gets connected to the mains-
ream. Now they are so far-flung
that they do not feel that they are
closer to the majnstream. Similarly,
air links have bheen thought over.
When I was the Minister for Com-
munications, we gave priority to all
the North-Eastern areas so that they
have the best communicationg avail-
able there to contact any part of the
country or any part of the
‘world and that they feel that they
are in the mainstream. All these
efforts have been made.

Sir, we have a separate formula for
the economic development of the
North-East. A separate Committee has
been made for economic devejopment
of all the seven States which the
Home Minister is heading. Of course,
Sir, there are some lacunae in the
system. As my colleague has men-
tioned, there is. misuse of the resour-
ces. But gradually, we are getting
over 2]l this. T have brought in
some accountability in the system,
I am very sure, Sir, that with our
approach of having economic deve-
lopment of thag area, fighting the in-
surgency with a strong hand_having
an open approach policy to have dis-
cussions with them to bring them
into the mainstream, will certainly
bear good fruits.

Lastly, Sir, We are monitoring the
situation in Berpeta and other places
1 can assure. the House that although
law and order is a State subject, still
we give special attention to the
North-East and that special care will
be taken for those areas. Sir, the
Army, the para military forces and
the other deployed forces have done
a very good job. When I go to the
rural areas there, the way they are
facing the insurgents, the way they
are bringing the peple there into the
mainstream, the people theresay that
they are happy just because the
Army ig there. They say they
are happy that the para.military
farces are there. They look after
them| They mix up with them. They
live like forailies and that is one
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thing which has brought them closer
fo .the mainstream in the North-
East, Sir, I assure the Housp that
these efforts would comtinue. It ig
a  tragedy and such ingidents
should not be reipeated.
We will certainly lost all eur efforts
on the side so that normalcy is main_
tained and such incidents do not take
place again in those areas.
This assurance - I can give

A faswg www w0 g,
AR HAT Sff § wge g & A
# o 7l Ty (wEwa) = wagqy
gF & A A wma) W F § W
S A FTAAE AT L L (e )

THE VICE-CHATRMAN (SHR1
SATISH AGARWAL): Shri Swell.

SHRI G. G. SWELL: Sir, I put a
"direct question to the Minister. After
the explosion that took place on the
police van, was there an attack by a
group of men led by g Minister of the
State Government on a Bodo village
and atrocities were committed on the
Bodo people and Bode women and
this attack by the Bodo Security For-
ces was in retaliation to that action?
SHRI RAJESH PILOT; Sir, I think,
all of them have this apprehension
that seme indjviduel wag involved in
inciting these jncidents, as my senior
colleague, Swellji, has said. I will
certainly get the details on this pard-
cular incident which you have said.
Your information is given to me, I
will certainly talk with the State
Government, verify it and if it is
so, I will certainly take action and
let that action be known to you.

sft faswy, wrw wred o wEET,
WA FTE  FT HEAR AT RS
T wﬁma@'%...(m)

SHRI RAJESH PILOT: Shastriji.
leave mside the intelligence. I had

|

personally gone there. 1 had gone
to the camp itsejf. After that I met
the representatives of political par
ties. They hdve given me some
Memoranda on similar Jines on which
you are saying., I immediately gave
thema to the Chief Minister saying,
“I wani your comments Chief Min-
ister, on it,” Before I get the com-
ment on a piece of information which
I cannot verify or about which I can-
not really say with certainly whether
it is wrong or right.

=t dg WA waw (STURT) ¢
IoAAtersr Y, W= % &1A §9
@l ¥ e wwdeel 1 A §9
el 1 @ wie & fag <y
TELAT | MEYAG TeAT v g
gt oY, wresy seeErdr § amr wn
Tadfifys A AafemEdy S am
sgr oT FEVIRT e ?ofedt & Iw
gy fReaardy St ? ot el &
fgerrn Crfme Fa sy gor ?
a0 fedy ot TrwAfaw ar wiawrd
#r fircmrr g%, @ fEh SrAwd
¥ gede fear T ? AR 98 e
AT #WT FEAT, HIE qTH FAATAT FS
T & AT FO TAT R A B 0
g T Sarsd # g !

4
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[t TSt wraee |
As a Minister, I must tell the House
only information which is totally cor-
rect and which hag been made avail-
able by the State Government.

SHRI SANGH PRIYA GAUTAM:
What action has really been taken?
(Interruption) ... There is no frans-
fer no  punishment. You first
put  them under suspension
(Injerruptions)

ot wee Tmmw fag (fare) o
JugHTeey oY, 99 S 3H 9%
T 1% wsfre wrwerr Aw & AT
e @ gfar & @ ag 9@ AR
faqer &1 wrwAr @ afer  wTAEEAT
T grar g o uwAfs & 3T
I3 FT aw T 9T ATy FIO
& oY gea ¥ gway ==l gWY &
& qF SeAd; wgar § fa o
qtfts qEET § agr WA IR
FrOSEW HWSA gaT & g av
SqATAT AT, TA-AIT FT AT FET
ZAAT FTT HIE A gHT JET Fi©
foady qur %w fgor war w1 %
wg wEx #9 g% d@r @ fr
%ﬁmﬁ%‘mﬁwﬁ

= USw WAz a¥, # g%
g Wf*m%@ﬁa‘é’r@ﬁ
W 7z TEE S gy 87 A1w
fafaser & um% #Ir &, I =fy-
FO o ar? wE %g%;ﬁﬂ_(g‘ﬂ
osfaafeas =1 gor ,
wagr @t oaey & qfrE A
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= R W g, R oad s e
fafrer ¥ 9@ @99 @A o
qET WT GFaT 9T 1. ..

«t wiwy Win Tag: sdhifee &5
oF S Td AT g, WRa
LECTEY Eﬁ@'@a@‘ﬁr R

Y USH €TqT: 0¥ A o
§ st ar fw wgl TF A "E
g T vy argr TF A Sl
atd g wE o o gEd avk 57
WX WIS A HINT TATHT BITHT
UF SWE WQ F1 W AR HE
T Fawm H it gf v §
ag amEr v ¥ @ vl 41 3
wE wg g fF oag gari’r wfeqar
@ §, T TEIA | By WAF O3
38 HH T amar wrwAr S AgY
ar FifF 57 gwT safadt w5y
wW w0 &@Er T Ay oar o w@E
Fa 9 s a1 98 W gw A
Fastrervrar e gy, Whew  ®v
g 9T w31 fv (g f&HdT 7 T@gy
7 za% fgare #@re wawa &

#Y Wz AW f.8: adr #
oo wgar ar f& oafe sy @
54T & AT wig wesgefy waw agr
AE ST WX aglt #T AT HT
fealra FEGT 7 AT a8 ATEEA
gar arfgg .. (sHEE@A) .. AE
fgers a1 wTRA  HLEHIT faarrs
¥ 78 Fg @, AFT A8 @A
F 4 g% B T s wiesg #
59 g ¥ weArd gy & ar S99
FIFRIT FT F47 WY & T 7
g3 WA & FAET (TN
(=a=eava) . . .

SHRI RAJESH PILOT: Sir, let me
tell him one thing. In Manipur, it
was the Congress Government which
failed. We dismisseq that Govern-
ment. We imposed the President's
Rule. It was the Congress Govern-
ment. We imposed the President's
Rule. It was the Congress: Govern-
ment. We do not hesitate to take
action wagaingt that Government
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which hag failed. But thig has to
be decided by the Government whet~
her they have reached that category
or not. In Manipur, we dismissed
oup Government, we dismissed our
Congress Government because we
knew that the State Government had
totally failed. BSo, please rest assur-
ed that the nation is more importang
Political party is not important, State
Government jis not important, but the
nation is move importent. That is
the attitude that we have.

SHRI SHANKAR DAYAL SINGH:
Thenk you. I am now satisfied.

st Fam aewm &Woc Il

i FE weer A @ % 5 A
tar foar, # Fav feur, @ TOwT
F Gar fear sie ug ww T Wr g o
i @ fo g ¥Ew wid oaw ¥
CgdEr F@ OAEN A1 AT FW AR
9¢ I ¥ UF WL AE A AW
oT ITW IW F Ty WA E,
q WL I W T AT OFY,
ag war f& wrear W e
W oA § o A,
AT wATT FT @A g
ITENTHY  WERW, wEe W

THE VICE-CHAIRMAN  (SHRI
SATISH AGARWAL): No reply s
needed.
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Al goMT ARET A
YT @Tgw, WA e Sy ¥
§ oF WA AT AEAT | graitE
IEWE ATA AWATAg ¥ W@ @AY
wgadt 7 faa & dwdr e

TAC IT, AL JEH wee F FaAr
faar ? fa® 65 wr@ wuar fyerr
A7 3@ axg #r fafy ¥ Fw

e F fAmrE &7 FoIar wT g%y
§? fFe avg ¥ T8 weaTe, faad
e wrfes dEeEl R w4
2, wdm %1 fawrw FC &%t §7
# wigh & oy Sfade dowe
W X faury 3 AR owew, S
fawm § mmar fosw w war g,
Iqr iy g=x ux Foamly @
faora

SHRI RAJESH PILOT: Sir, itis a
fact that thiz problem is there in all
the seven States of the North-East,
Last time, at the time of the Chief
Ministers’ Conference, we all had a
meeting with the hon. Prime Minis.
ter, He assured us that he would do
something.  Sir, the system which is
operating in the North-East is sligh-
tly difficult, The hon. Member is
right. Some of the money which is
allocated goeg for overdraft. Even in
the case of the Bodoland Autonomous
Couneil, out of the Rs. 47 ecrores
which is allacated to them in 1993.94
Rs. 14 crores-goes for pay and allow-
ances,; If out. of Rs. 47 crores, Rs 14
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crores goes for pay and allowances,
how can development be there?
TR
Sir, the 8ystem is so faulty there, As
I said, the hon. Prime Minister has
assured us that he would call the
Chief Ministers and he would discuss
with them as to how we can golve this
financial crisis. Naturally, develop-
ment would take place only if resour-
are available, I do share the

cas
feeling of the hon. Member. 1 will
canvey this feeling, I will convey

what the hon. Member has said, to
the hon. Prime Minister once again,

SHRI BHUBANESWAR KALITA:
Sir, while giving his reply, the hon.
Aiinister mentioned that in a meeting
a number of Bode militants had strr-
andered. Subsequently also, a num-
per of Bodo militants had surrend-
cred to the District Administration, In
this connection, I would like to know
what programmes are being imple-
mented to rehabilitate these Bodo mili-
tantg who have surrendered. I would
like to know whether anybody has
ot been rehabilitated. What program-
mes the Governmen; has to rehabili-
they formed the Bodoland People'’s
tate them?

SHRI RAJESH PILOT: Sir, as I
mentioned, we are in the proces; of
irnplementing the Bodo Accord. We
were having regular meetings, TUn-
furtunately, in the meantime, the
#roup broke. Intitially, they wera the

Bodoland Artion Committece, Then,
they formed the Bodoland People
Party. They broke among them-

selves. 'The group got divided. Both
the groups started demanding
different things., It become diffi-
culy for us. At a personal level
I tried (o bring them together be-
couse I delt that these tribalgy were
sensitive about such things that they
were very clear-hearted and straight.
forward. T wanted to bring them to-
gether ag a team and move forward.
While we wera engaged in this pro-
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‘f [ acess. this thing had happened.

B . i

I assure the House, Sir, that our
intention is to develop the area, Our
intention is to bring our brothers and
sisters in this far-flung area into the
national mainstream. Thiz would con.
tinue and we would certzinly succeed
in ouopr efforts.

THE VICE-CHAIRMAN (SHRI
SATISH AGARWAL): The discussion
on thig Short Duration Discussion is
over. We now take up the nexi item
on the agenda, Shri Thangka Balu

e

GOVERNMENT MOTION

TWENTY-EIGHT AND TWENTY-
NINTH REPORTS OF THE FORMER
COMMISSIONER FOR SCHEDULED
CASTES AND SCHEDULED TRIBES
AND THE FIFTH, SIXTH, SEVENTH
AND EIGHT REPORTS OF THE
NATIONAL COMMISSION FOR SHE-
DULED CASTES AND SCHEDULED
TRILES

THE MINISTER OF STATE IN THE
MINISTRY OF WELFARE (SHRI K.
V. THANGKA BALU): Mr. Vice.
Chairman, Sir, I beg to0 move the
following Motion:

——

' “That the Twenty-eighth and the
! Twenty-ninth Reports of the erst-
while Commissioner for Scheduled
| Castes and Scheduled Tribes for the
J vears 1986.87 and 1987.89 laid on
i the Table of the Rajya Sabha ©n
 9th May, 1989 ang 31st August, 1990,
i1 respectively, and the Fifth, the Sixth,
the Seventh and the Eighth Reports
of the Commission (now National
i Commission) for Scheduled Castes
i and Scheduled Tribes for the years
1982-83, 1983-84, 1984-85 and 1985.
86 laid on the Table of the Rajya
E Sabha on Tth March, 1986, 28th Aug.
g ust, 1987, 6th May, 1988 and 18th
E November, 1988 resperctively, be
talzen intg consideration.”



